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Sh. Saurabh Adhikary, Advocate for the petitioner. In this matter the

respondents are not appearing since long and they are stood as exparte.

At this stage, the counsel for the petitioner points out that there is need to issue
a fresh notice to the respondent company alongwith a copy of the petition and
necessary affidavit. Hence, such liberty is granted. The petitioner is directed to

submit a proof of service.

The matter be listed on 5™ December, 2017.
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